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Supreme Court [25]

B.S. Solanki v. State of M.P., (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC
1454

Bhavik Bhimjiyani v. Urban Infrastructure Trustees Ltd., (R.F. Nariman and Vineet Saran, JJ.), 2019
SCC OnLine SC 2485

Bishen Prasad Tiwari v. Sheela Devi, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine
SC 1453

Chitrav. C. Natarajan, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 1456
G. Saminathan v. State, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC 1460

Gayatree Pattnaik for Shreejita Pattnaik v. Arundhati Sahoo, (Ujjal Bhuyan and N.V. Anjaria, JJ.),
2026 SCC OnLine SC 1469

Himanshu Chordia v. State of Rajasthan, (Sanjay Karol and Vipul M. Pancholi, 1J.), 2026 SCC
OnLine SC 1461

IJM Corpn. Berhad v. Lakshmi Sai Constructions Co., (J.B. Pardiwala and K. Vinod Chandran, J1J.),
2026 SCC OnLine SC 1457

Kamrun Nisha v. Municipal Corpn. Khandwa, (Surya Kant, C.J. and Joymalya Bagchi and V.
Mohana, J1.), 2026 SCC OnLine SC 1465

Kiran A.R. v. Union of India, (P.S. Narasimha and A.S. Chandurkar, JJ.), 2025 SCC OnLine SC 3603

Kirty Agarwal v. Chief Operating Olfficer, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 1455

Lokesh B.H. v. State of Karnataka, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC
1470

Mahendra Singh v. State of Chhattisgarh, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 1463

Maheravish Rein v. Union of India, (Surya Kant, C.J. and Joymalya Bagchi and V. Mohana, 1J.), 2026
SCC OnLine SC 1451

Mohd. Burhan v. Triloki Nath Nirmal, (Jasti Chelameswar and S. Abdul Nazeer, JJ.), 2017 SCC
OnLine SC 2299

Munu Sen v. State of Chhattisgarh, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine
SC 1458

Nirmala Bai Devidas Chavhan v. State of Maharashtra, (Sanjay Karol and Augustine George Masih,
J1.), 2026 SCC OnLine SC 1467

Nisha v. Municipal Council, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC 1464

Order dated 17.03.2025 Passed by the High Court of Judicature at Allahabad in Criminal Revision
No. 1449/2024 & Ancillary Issues, In re, (Surya Kant, C.J. and Joymalya Bagchi and V. Mohana,
J1.), 2026 SCC OnLine SC 1450

Sayara Khatoon v. State of Bihar, (M.M. Sundresh and Prasanna B. Varale, JJ.), 2026 SCC OnLine
SC 1466

Sudesh Pal v. State of U.P., (B.V. Nagarathna and R. Mahadevan, JJ.), 2026 SCC OnLine SC 1452

Suraj Bhan v. Ashvarya Estate (P) Ltd., (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 1468

Tehri Hydro Development Corpn. Ltd. v. S.P. Singh, (R. Mahadevan and Manmohan, JJ.), 2026 SCC
OnLine SC 1459
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Uma Enterprises v. State of Orissa, (H.L. Dattu and Ranjan Gogoi, JJ.), 2013 SCC OnLine SC 1580
V.N.A.S. Chandran v. S. Venila, (P.K. Mishra and N.V. Anjaria, JJ.), 2026 SCC OnLine SC 1462

Allahabad High Court [15]

Anu Enterprises v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026 SCC
OnLine All 23573

Awadhesh Kumar Tripathi (Dr) v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All
23571

Ayodhya Prasad Mishra v. State of U.P., (Jaspreet Singh, J.), 2020 SCC OnLine All 3099
Chhail Behari v. State, (Siddhartha Varma and Achal Sachdev, JJ.), 2026 SCC OnLine All 23567

Dinesh Kumar v. State of U.P., (Rajesh Singh Chauhan and Abdhesh Kumar Chaudhary, JJ.), 2026
SCC OnLine All 23566

Gulabi Devi v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All
23568

Karuwa v. State of U.P., (Siddhartha Varma and Achal Sachdev, JJ.), 2026 SCC OnLine All 23569

Komal Jaiswal v. State of U.P., (Arun Bhansali, CJ. and Jaspreet Singh, J.), 2026 SCC OnLine All
23859

Mabhipal Singh v. State of U.P., (Sanjiv Kumar, J.), 2026 SCC OnLine All 23564

Rakesh Kumar Gupta v. Union of India, (J.J. Munir and Indrajeet Shukla, JJ.), 2026 SCC OnLine
All 23572

Ram Prasad v. State of U.P., (J.J. Munir and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All
23562

Saroj Goyal v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 23561
Sobaran v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All 23565
Triveni v. State, (Atul Sreedharan and Jai Krishna Upadhyay, JJ.), 2026 SCC OnLine All 23563

Udayveer Singh v. Rent Tribunal, (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine All
23570

Andhra Pradesh High Court [6]

A.V. Subba Rao v. Commr., (R. Raghunandan Rao and Sumathi Jagadam, JJ.), 2025 SCC OnLine
AP 4578

Abhiram Rural Development & Social Service Society v. Commr., (R. Raghunandan Rao and
Sumathi Jagadam, JJ.), 2025 SCC OnLine AP 4579

Anjali Steel Corpn. v. State of A.P., (R. Raghunandan Rao and Sumathi Jagadam, JJ.), 2025 SCC
OnLine AP 4582

Lotus Marine Services (P) Ltd. v. Commr., (R. Raghunandan Rao and Sumathi Jagadam, JJ.), 2025
SCC OnLine AP 4580

Srinivasa Kirana Mart v. Commr., (R. Raghunandan Rao and Sumathi Jagadam, JJ.), 2025 SCC
OnLine AP 4577

Viswam Constructions v. Commr., (R. Raghunandan Rao and Sumathi Jagadam, JJ.), 2025 SCC
OnLine AP 4581
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Bombay High Court [26]
BBK Corpn. v. Union of India, (M.S. Sonak and Jitendra Jain, JJ.), 2024 SCC OnLine Bom 5558

Bharat Eudcation Society v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC
OnLine Bom 5872

CIT v. Inmarsat Global Ltd., (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC OnLine
Bom 5873

CIT v. Nish Developers (P) Ltd., (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC
OnLine Bom 5864

CIT v. Seawoods Hospitality & Realty (P) Ltd., (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.),
2025 SCC OnLine Bom 5852

CIT v. Shirpur Gold Refinery Ltd., (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC
OnLine Bom 5856

Hetal Vipul Shah v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC OnLine Bom
5863

Kavita Incorporation v. Commr. (CGST), (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom
5867

Lupin Ltd. v. Union of India, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine Bom
5858

MAP Overseas v. Union of India, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom 5878

New Globe Logistik LLP v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC
OnLine Bom 5853

Nirmite Buildtech v. Union of India, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom
5851

Parmatma Steel Centre v. State of Maharashtra, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC
OnLine Bom 5870

Pinakin Kantilal Patel v. CIT, (Jitendra Jain, J.), 2025 SCC OnLine Bom 5859

Ramesh Bachulal Mehta v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC OnLine
Bom 5869

Sanjay Bhayyaji Nimbulkar v. Mahadeo Land Developers (P) Ltd., (Anil L. Pansare, J.), 2025 SCC
OnLine Bom 5877

Sou. Usha v. Raviraj Yuvraj Chavan, (S.M. Modak, J.), 2025 SCC OnLine Bom 5861

Sunil Thampy Nair v. State of Maharashtra, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine
Bom 5875

Swan Defence & Heavy Industries Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.),
2025 SCC OnLine Bom 5862

Swapnil Prakash Bhogle v. Union of India, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine
Bom 5866

Tech Mahindra Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC OnLine
Bom 5874

Tushar Builders & BKP Infra LLP v. Commr. of State Tax, (M.S. Sonak and Jitendra Jain, JJ.), 2025
SCC OnLine Bom 5855

Twenty First Century Iron & Steels Ltd. v. Commr. of State Tax, (Bharati Dangre and Nivedita P.
Mehta, JJ.), 2025 SCC OnLine Bom 5876
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V Hotels Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC OnLine Bom 5865

Vasudeo Tanaji Narvekar v. State of Maharashtra, (Ranjitsinha Raja Bhonsale, J.), 2026 SCC
OnLine Bom 6941

X13 v. State of Maharashtra, (Vrushaliv Joshi and Sandesh D. Patil, JJ.), 2026 SCC OnLine Bom
6942

Calcutta High Court [23]

Abdur Rouf Khan v. Superintendent of Central Tax, (Raja Basu Chowdhury, J.), 2025 SCC OnLine
Cal 10678

Agasti Charan Ghosh v. State of W.B., (Rajasekhar Mantha and Ajay Kumar Gupta, JJ.), 2026 SCC
OnLine Cal 10221

Ambootia Tea Exports (P) Ltd. v. Sri Rani Sati Abasan (P) Ltd., (Debangsu Basak and Md. Shabbar
Rashidi, JJ.), 2026 SCC OnLine Cal 10219

Amit Mines (P) Ltd. v. Commr. of State Tax, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal
10675

Annu Projects (P) Ltd. v. Sr. Joint Commyr., (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal
10665

Annu Projects Ltd. v. CCT, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 10673
Aparajita Mukherjee v. Union of India, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 10666

Appollo Plywood Industries v. Commr. of Revenue, (T.S. Sivagnanam, C.J. and Chaitali Chatterjee
(Das), J.), 2025 SCC OnLine Cal 10667

Baijnath Timber Enterprises (P) Ltd. v. Commr., (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal
10677

Banwarilal Pasari v. Anandilal Narendra Kumar, (Sugato Majumdar, J.), 2026 SCC OnLine Cal
10220

CITv. ITC Ltd., (T.S. Sivagnanam, C.J. and Chaitali Chatterjee (Das), J.), 2025 SCC OnLine Cal
10674

CIT v. Madanlal Ltd., (T.S. Sivagnanam, C.J. and Chaitali Chatterjee (Das), J.), 2025 SCC OnLine
Cal 10662

Coal Mines Associated Traders (P) Ltd. v. State of W.B., (Raja Basu Chowdhury, J.), 2025 SCC
OnLine Cal 10684

Greentech Enterprises v. Senior Joint Commr. State Tax, (Raja Basu Chowdhury, J.), 2025 SCC
OnLine Cal 10683

Jahar Matilal v. CIT, (T.S. Sivagnanam, C.J. and Chaitali Chatterjee (Das), J.), 2025 SCC OnLine Cal
10681

Merc Infra India (P) Ltd. v. State of W.B., (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 10672

R.P. Techsoft International (P) Ltd. v. Commr. of Revenue, (T.S. Sivagnanam, C.J. and Chaitali
Chatterjee (Das), J.), 2025 SCC OnLine Cal 10664

Rabin Sarkar v. Commr. of Revenue, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 10670

Sandip Kumar Pandey v. Commr. of State Tax, (T.S. Sivagnanam, C.J. and Chaitali Chatterjee
(Das), J.), 2025 SCC OnLine Cal 10679

Sanjay Chamaria v. Commr., (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 10669
Sourav Ganguly v. State of W.B., (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 10668
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Circulars [227]
¢ University Grants Commission [Noti. No. Z. 28015/71/2008-N]
¢ University Grants Commission [CGHS&apos;s O.M. No.s.11011/2/2008-CGHS(P)]
* University Grants Commission [F. No. 25-4/2007 (CU) pt.file]
¢ University Grants Commission [F. No. 31011/2/2003-Estt-A-1V]
* University Grants Commission [F. No. 42/13/2012-P&PW(G)]
* University Grants Commission [F. No. 5(2)-B(PD)/2011]
¢ University Grants Commission [F. No. 5(3)-B(PD)/2011]
* University Grants Commission [F. No. 6-3/2012(Admn.I/A&B)]
* University Grants Commission [Noti. No. 10/02/2011-E.III/A]
* University Grants Commission [Noti. No. 1(1)/2012-E-II(B)]
* University Grants Commission [Noti. No. 1(8)/2012-E-II(B)]
* University Grants Commission [Noti. No. 7/22/2008-E-III(A)]
* University Grants Commission [Office Order No. 291/2012]
¢ University Grants Commission [F. 17-98/2010(FD-1/B)]
¢ University Grants Commission [F. No. 38/37/08-P&PW(A)]
* University Grants Commission [Noti. No. 1-8/2013-E-II (B)]
* University Grants Commission [Noti. No. 7/24/2007/E 111(A)]
* University Grants Commission [Noti. No. F. 10-6/2013 (Admn.I[/A&B)]
* University Grants Commission [Noti. No. F. 10-8/2011 (Admn.I[/A&B)]
¢ University Grants Commission [Noti. No. F. 3-2/2006 (Admn.I/A&B)]
* University Grants Commission [Noti. No. F.71-6/2012 (CU)]
* University Grants Commission [D.O. No. F.5-1/2014(CPP-11)]
¢ University Grants Commission [Noti. No. F.10-1/2008 (FD-1I/IIT) TA]
* University Grants Commission [Noti. No. F. 18-1/93 (Admn. 1/C)]
* University Grants Commission [Noti. No. F. 1-2/2004 (CU)]
* University Grants Commission [Noti. No. F. 3-1/2004(Admn.I/A&B)]
* University Grants Commission [Noti. No. K. 1-15/2009 (ARC) pt-III]
* University Grants Commission [Noti. No. 1-1/2015(Misc.)/GA]
* University Grants Commission [Noti. No. F.3-2/2006 (Admn. I/A&B)]
* University Grants Commission [Noti. No. F.3-1/2004 (Admn. I/A&B)]
* University Grants Commission [Noti. No. F.3-1/2004 (Admn. I/A&B)]
¢ University Grants Commission [F. 1-1/2015 (Travel Desk)]
* University Grants Commission [Noti. No. F. 21-1/2015 (FD-I/B)]
* University Grants Commission [Noti. No. F. 30-57/2012(CVO)]
¢ University Grants Commission [Noti. No. F. 3-1/2004(Admn.I/A&B)]
¢ University Grants Commission [Noti. No. F. 3-1/2004 (Admn.I/A&B) (1)]
¢ University Grants Commission [Noti. No. F. 3-2/2006 (Admn.I/A&B)]
* University Grants Commission [Noti. No. F. 3-2/2006 (Admn.I[/A&B) (1)]

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003754757

-99 .

¢ University Grants Commission [Noti. No. F.3-2/2015 (Admn. I/A&B)]

* University Grants Commission [Noti. No. F. 3-2/2015(Admn.I/A&B) (1)]
¢ University Grants Commission [Noti. No. F. 7-2/82(FD-II)]

* University Grants Commission [Noti. No. F.8-1/2014 (SA-III-Policy)]

¢ University Grants Commission [F. No. 10-2/2015 (TE)]

* University Grants Commission [F. No. 27-63/2009(ASC)]

¢ University Grants Commission [F. No.:- 7-5/2013 (FD II)]

¢ University Grants Commission [F. 17-98/2010(FD-1/B)]

* University Grants Commission [Noti. No. F. 19-5/2001 (Admn.I[/A&B)]

. 21-1/2015 (FD-1/B)]
.2-103/2014(GA)]

.30-1/2014 (Admn. /A&B)]

. 3-1/2004(Admn.I/A&B)]

. 3-1/2004 (Admn.I[/A&B) (1)]
. 3-1/2004 (Admn.I[/A&B) (2)]
. 3-1/2004 (Admn. I/A&B) (3)]
* University Grants Commission [Noti. No. F. 3-2/2006 (Admn.I/A&B)]

* University Grants Commission [Noti. No. F. 3-2/2006(Admn.I/A&B) Pt. File]
* University Grants Commission [Noti. No. F.3-2/2015 (Admn. /A&B)]

* University Grants Commission [F. No. 17-1/2015 (FD-II)]

* University Grants Commission [D.O. No. 12(73)/US(WE)/00/3688f/R]
 University Grants Commission [Noti. No. 36035/3/2004-Estt(Res)]

* University Grants Commission [F. No. 8-3/2007-MC]

* University Grants Commission [Noti. No. AB 14017/48/2010-Estt. (RR)]

* University Grants Commission [Noti. No. AAI/327/30/2009]

* University Grants Commission [D.O. No. 8-2/2012-UIA]

 University Grants Commission [Noti. No. F. 15-3/2012 (ARC)]

* University Grants Commission [Noti. No. F. 1-4/2012 (Girts & Boys Hostel/RO)]
* University Grants Commission [Noti. No. F.21-1/2010/PDF-Policy/(SA-III)]
 University Grants Commission [F. No. 14-4/2012(CPP-II)]

 University Grants Commission [F. No. 25-4/2007 (CU)]

* University Grants Commission [F. No. 25-4/2007 (CU) (1)]

e University Grants Commission [F. No. 33-3/2012-DAF]

¢ University Grants Commission [No.: F. 1-77/2012(XII Plan)]

* University Grants Commission [Z. 28015/119/2012-H]

¢ University Grants Commission [Noti. No. 43011/153/2010-Estt.(Res.) (1)]
¢ University Grants Commission [Noti. No. 7(2)/E.Coord/2013]

¢ University Grants Commission [D.O. No. 14-9/2013 (CPP-11)]

* University Grants Commission [D.O. No. 1-4/2013 (CM)]

* University Grants Commission [Noti. No.
* University Grants Commission [Noti. No.
* University Grants Commission [Noti. No.
* University Grants Commission [Noti. No.
* University Grants Commission [Noti. No.
* University Grants Commission [Noti. No.
 University Grants Commission [Noti. No.
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¢ University Grants Commission [D.O. No. 33-1/2013-DAF]

* University Grants Commission [D.O. No. F. 1-2/2013 (Inf. & Stat)]
¢ University Grants Commission [D.O. No. F. 1-7/2011 (CPP-II)]

¢ University Grants Commission [Fax. 011-23239659]

¢ University Grants Commission [Noti. No. F. 11-1/2013-Skt.II]

* University Grants Commission [Noti. No. F.15-10/2013]

* University Grants Commission [F. 1-7/2011 (SCT)]

¢ University Grants Commission [Noti. No. F.21-1/2010/PDF-Policy(SA-III)]
¢ University Grants Commission [Noti. No. F. 27-1/2012(CPP-1I)]

¢ University Grants Commission [Noti. No. F. 5-1/2013 (CPP-1I)]

* University Grants Commission [Noti. No. F.6-6/2013(SA-II) Policy File]
* University Grants Commission [F. No. 4-15/2013-U1(A)]

* University Grants Commission [Noti. No. K-11022/67/2012-AR]

* University Grants Commission [Noti. No. 1-1/2014 (Secy) (1)]

¢ University Grants Commission [Noti. No. 3-1/2012-NER]

* University Grants Commission [Noti. No. DEB/UGC/Website/2013]
* University Grants Commission [DO. No. 18-61/2014-U1A]

¢ University Grants Commission [D.O. No. 14-15/2011(CPP-II)]

¢ University Grants Commission [D.O. No. 14-24/2011 (CPP-1I)]

* University Grants Commission [D.O. No. 14-9/2013 (CPP-1I) (1)]

* University Grants Commission [D.O. No. 1-2/2014(CPP-II)]

* University Grants Commission [D.O. No. 4-38/2014-U1A]

¢ University Grants Commission [D.O. No. 6-1/2014 (CPP-11)]

* University Grants Commission [D.O. No. F. 1-1/2014 (Secy) (4)]

* University Grants Commission [D.O. No. F. 1-1/2014 (Secy) (6)]

* University Grants Commission [D.O. No. F. 1-6/2014 (CM) (3)]

* University Grants Commission [D.O. No. F. 32-1/2013-TS.II]

¢ University Grants Commission [D.O. No. F. 5-1/2014 (CPP-II)]

¢ University Grants Commission [File No. 21-1/2013]

* University Grants Commission [Noti. No. F. 15-1/2013(SA-II)]

* University Grants Commission [Noti. No. F.15-3/2012 (ARC)]

* University Grants Commission [Noti. No. F. 17-98/2010 (FD-1/B)]

* University Grants Commission [F.1-12/2011(SCT)]

* University Grants Commission [Noti. No. F. 2-2/2013 (PE)/Policy File (CPEPA)]
* University Grants Commission [Noti. No. F. 30-2/1993 (CU) (5)]

* University Grants Commission [F. 30-2/1993(CU) (7)]

¢ University Grants Commission [F. No. 11-10/2013 SC/ST]

¢ University Grants Commission [F. No. 19-7/2014 Desk(U)]

¢ University Grants Commission [F. No. 43-10/2013 (CU) (3)]
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¢ University Grants Commission [F. No. 43-10/2013 (CU) (4)]

¢ University Grants Commission [F. No. 43-10/2013 (CU) (5)]

* University Grants Commission [F. No. 65-1/2012-Desk (U)]

* University Grants Commission [F. No. 65-1/2012-Desk(U) (1)]

¢ University Grants Commission [F. No. 65-1/2012-Desk (U) (2)]

* University Grants Commission [No.: F. 23-1/2014 (ASC)]

¢ University Grants Commission [Noti. No. 11013/2/2014-Estt (A-III)]
* University Grants Commission [Noti. No. 12-20/2015-U.I]

* University Grants Commission [D.O. No.

F.1-1/2015(Secy)]

* University Grants Commission [Noti. No. AB 14017/13/2013-Estt. (RR)]
* University Grants Commission [Noti. No. C-30011/1/2015-Vig.]

* University Grants Commission [Noti. No. C-36011/1/2010-PG.]

¢ University Grants Commission [D.O.F. No. 1-1/2015 (Secy)]

¢ University Grants Commission [D.O.F. No. 1-1/2015(Secy) (6)]

¢ University Grants Commission [D.O.F. No. 1-1/2015 (Secy) (7)]

* University Grants Commission [D.O.F. No. 1-1/2015 (Secy) (8)]

* University Grants Commission [D.O.
* University Grants Commission [D.O.
* University Grants Commission [D.O.
* University Grants Commission [D.O.
* University Grants Commission [D.O.
* University Grants Commission [D.O.
¢ University Grants Commission [D.O.
¢ University Grants Commission [D.O.
* University Grants Commission [D.O.
* University Grants Commission [D.O.
* University Grants Commission [D.O.
* University Grants Commission [D.O.
¢ University Grants Commission [D.O.
* University Grants Commission [D.O.
* University Grants Commission [D.O.
* University Grants Commission [D.O.
* University Grants Commission [D.O.
* University Grants Commission [D.O.

* University Grants Commission [D.O. No.

No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
* University Grants Commission [D.O. No.

14-2/2013 (CPP-II)]
F.13-1/2000(EA/ENV/COS-I)]
F. 14-21/2014 (CPP-II)]

. 14-6/2014 (CPP-II)]

. 1-11/2014(CPP-II)]

. 1-12/2015(CM) (3)]

. 1-1/2014 (Secy)]

F. 1-1/2014(Secy) (10)]
F.1-1/2014 (Secy) (5)]

F. 1-1/2014(Secy) (9)]

F. 1-1/2015(Secy) (13)]

F. 1-1/2015(Secy) (14)]

F. 1-1/2015 (Secy) (2)]
F.1-1/2015(Secy) (3)]

F. 1-7/2011 (CPP-II)]

F. 20-3/2015(PS) (3)]
F.39-1(NER)/2014(SA-III)]
F. 6-6/2013(SCT)]
F.91-1/2013(GS) (11)]
F.91-3/2014 (GS) (12)]

F
F
F
F

¢ University Grants Commission [F14-2/2002(GA)]
* University Grants Commission [Noti. No. F. 12-2/2015 (DEB-III)]
* University Grants Commission [Noti. No. F.12-2/2015 (DEB-III) (2)]
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* University Grants Commission [Noti. No.
* University Grants Commission [Noti. No.
* University Grants Commission [Noti. No.
* University Grants Commission [Noti. No.
12-27/2012 AR]
3-1/2011 NER]
58-6/2014-CU-III]
6-20/2015-DAF]
6-20/2015-DAF (1)]
6-20/2015-DAF (15)]
6-20/2015-DAF (2)]
8-58/2014/LII]

No.
No.
No.
No.
No.
No.
No.
No.

¢ University Grants Commission [F.
* University Grants Commission [F.
* University Grants Commission [F.
¢ University Grants Commission [F.
¢ University Grants Commission [F.
¢ University Grants Commission [F.
* University Grants Commission [F.
* University Grants Commission [F.

- 102 -

F.1-5/2013-IA/DBT]
F.39-1/NER/2014(SA-III)]

F. 39-1(NER)/2014(SA-IIT) (1)]
F. 8-1/2014(SA-III-Policy)]

¢ University Grants Commission [WP(C) No. 04 of 2013]

* University Grants Commission [Noti. No.
No.
* University Grants Commission [D.O. No.

* University Grants Commission [D.O.

* University Grants Commission [D.O. No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
* University Grants Commission [D.O. No.

* University Grants Commission [D.O.
* University Grants Commission [D.O.
* University Grants Commission [D.O.
* University Grants Commission [D.O.
* University Grants Commission [D.O.
* University Grants Commission [D.O.
* University Grants Commission [D.O.
* University Grants Commission [D.O.
* University Grants Commission [D.O.
* University Grants Commission [D.O.
¢ University Grants Commission [D.O.
¢ University Grants Commission [D.O.
* University Grants Commission [D.O.
 University Grants Commission [D.O.
 University Grants Commission [D.O.
* University Grants Commission [D.O.
* University Grants Commission [D.O.

* University Grants Commission [D.O. No.

22-2/2016-ES. 4]
11/13/2015-SS]
1-1/2015 (Secy)]
1-1/2016 (Secy) (14)]
1-1/2016 (Secy) (19)]
1-1/2016(Secy) (31)]
F.1-11/2007(CPP-II)]
F.1-11/2014(CPP-II)]
F.1-1/2012(SA-IIT)]

F. 1-1/2015(Secy)]

. 1-1/2015 (Secy) (1)]

. 1-1/2016 (CM) (21)]
. 1-1/2016 (Secy) (17)]
. 1-1/2016 (Secy) (30)]
. 1-1/2016(Secy) (32)]
. 1-1/2016(Secy) (33)]
F. 1-1/2016 (Secy) (34)]
F.1-1/2016(Secy) (35)]
F. 1-1/2016 (Secy) (8)]
F. 1-3/2007 (CPP-11)]
F.1-9/2006(CPP-11)]

F. 26-1/2015 (SA-IIT)/PFMS]
F.26-1/2015(SA-IIT)/PFMS (1)]

el Bes e s Bl s Bley]

¢ University Grants Commission [D.O. No. F. 26-1/2015-(SA-III)/PFMS (2)]
No. F. 5-1/2015(CPP-II)]

No. F. 91-3/2014(GS)]

* University Grants Commission [D.O.
* University Grants Commission [D.O.
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¢ University Grants Commission [D.O. No. F. 91-9/2015 (GS/MHRD)]

* University Grants Commission [D.O. No. L-140/11/2/2016-HRD]

¢ University Grants Commission [D.O. No. M.11011/02/2016-CDN (Pt. 2)]
¢ University Grants Commission [D.O. No. M-13040/15/2016, Infra I]

* University Grants Commission [D.O. No. S-11012/6/2016-1EC]

* University Grants Commission [File No. 31-1/2016-ES.4]

¢ University Grants Commission [Noti. No. F. 12-1/2010(NS/PE) (1)]

* University Grants Commission [Noti. No. F. 14-21/2014(CPP-11)]

* University Grants Commission [Noti. No. F. 1-1/2012 (AC/Website)]

* University Grants Commission [Noti. No. F. 1-1/2012 (AC/Website) (1)]

* University Grants Commission [Noti. No. F. 1-1/2016-ES.3]

* University Grants Commission [F.1-1/2016 (UoH-Commission Inquiry) (22)]
¢ University Grants Commission [F. 1-1/2016 (UoH - Commission of Inquiry) (26)]
* University Grants Commission [Noti. No. F.1-2/2013 (CC) (1)]

* University Grants Commission [Noti. No. F. 1(30)-B(AC)/2004]

* University Grants Commission [Noti. No. F. 1-6/2016(CPP-1/DU) (2)]

* University Grants Commission [Noti. No. F.2-3/2014-2015 (Policy/MRP)]
¢ University Grants Commission [Noti. No. F. 5-1/2016-ES. 3]

¢ University Grants Commission [F. No. 12-9/2016 (DEB-III) (3)]

* University Grants Commission [F. No. 13/5/2015(WW)]

* University Grants Commission [F. No. 14-4/2016(PS)]

* University Grants Commission [F. No. 1-2/2009(EC/PS)]

¢ University Grants Commission [F. No. 20-36/2015-Desk U]

¢ University Grants Commission [F. No. 26-1/2014 (SA-III/PFMS)]

* University Grants Commission [F. No. 28-2/2015 (DEB-III) (4)]

* University Grants Commission [F. No. 31-1/2016-ES.4]

* University Grants Commission [D.O. No. F. 1-100/2016 (MOOCs/e-Content)]
¢ University Grants Commission [D.O. No. F. 1-1/2015 (Secy)]

* University Grants Commission [D.O. No. F. 1-1-/2016 (Secy)]

* University Grants Commission [D.O. No. F.1-1/2016(Secy) (1)]

* University Grants Commission [Noti. No. F5-  /2014(HRP)]

* University Grants Commission [Noti. No. F.2-3/2015-2016 (Policy/MRP)]
* University Grants Commission [F. No. 7-1/2016-U1(A)]
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Telegram Channel - https://t.me/scconline

Follow us:-
LinkedIn - https://in.linkedin.com/company/scconline
Instagram - https://www.instagram.com/scctimes_/
Twitter - https://twitter.com/scconline
YouTube - https://www.youtube.com/user/thescconline
Facebook - https://www.facebook.com/scc.online

QOO0 6 MHE

© EBC Publishing Pvt Ltd


https://t.me/scconline
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://twitter.com/scconline_
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://t.me/scconline
https://twitter.com/scconline
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://t.me/scconline�
https://twitter.com/scconline�
https://www.youtube.com/user/thescconline�
https://www.facebook.com/scc.online�
https://in.linkedin.com/company/scconline�
https://www.instagram.com/scctimes_/�

